Calcutta High Court (Original Side)

Scrutiny List From 01-07-2021 To 01-07-2021

Sl Case Petetioner Advocate Compliance By Reason For Compliance
No. Type . Date
1 AP 276/2021 AD IDEAS PRIVATE LIMITED MULLICK AND CO.  22-07-2021 1. PHONE NO. AND E-MAIL ID OF PETITIONER IN FORM A
2. YEAR OF ACT. IN FORM A
2 WPO 241/20217 D AND I TAXCON SERVICES PVT. MRITUNJOY 22-07-2021 1. SIGNATURE OF PETITIONER REQUIRED IN
LTD. HALDER VAKALATNAMA

2. WRITE FULL NAME OF RESPONDENT IN BACKSHEET IN
ALL PAPER
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